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SARDAR SWARAN SINGH: In fact,
there are comments in various news-
papers in the world that the United
Kingdom has been keen for some time
to improve its relations, particularly
to strengthen its economic relations,
with China. It is not for me to com-
ment upon the British procedure or
British attitude on this question.

On the other point that we should
tell Britain not to make a statement,
they do not consult us when they make
any statement. These statements have
not been at our request or at our
asking. If they encunciate their poli-
cies with respect to any situation that
prevail in any part of the world, we
should not grudge the statement of
their policies just as they should not
grudge the statement of our policies
on any issue which concerns us or any

sensitive international part of the
world.
it famrerERTT W sl

T e a7 saanEd 5 e 7]
I & QU9 SF & AATT 37
W AT & fau sy 78 ov fF 9
g S AT gH o §—faeg
fr g wffem ok fegeam &
AETE B A A & F AT 97—
S AT UEE @ M | TR
AN WX Te g Tg fer s F
TIawE, aF @ sfasy # 5 s arer
T F 7T T AT Al w o
@ F T F

QR W fag : w9 9F T
T SFAATAT N FT AL R
7 a1 g7 & grEufafesa fvaA
e F qarfeds §, Wik § WA
aee & #g s wem fv fafaed
US ARG F qATiedA® ITHAT AT g,
feiem o i, w@% qafeos aga
F9i 41 a8 gFr =1iEy |

[ RAJYA SABHA ]

to Questions 805

a5 fasst w

*132. wwat gren waifar )

Y @Yo dto mAwT : [

FT NNA WY I TN FT FA
war f5

(7) arage s fooelt w¢ #

30 fewwax, 1965 F1 gforw Y AT

¥ g fray A9gl A @ §R

(@) 7 =g w7 & fF aogld &

ufafaa Fmiar F o& fafes 1 @

ganm qfew wWer & oforweas
g

() 7T W FE FT ARG S
T F4E S g 7

[fATomic Power STATION, TARAPORE

*132. SHRIMATI SARLA
BHADAURIA:
SHRI T. V. ANANDAN:

Will the PRIME MINISTER be
pleased to state:

(a) the number of labourers who
died as a result of police firing on
the 30th December, 1965 at the Ato-
mic Power Station, Tarapore.

(b) whether it is a fact that in ad-
dition to the labourers one office clerk
also died as a result of police firing;
and

(c) whether an enquiry has been
instituted into the firing?]

THE PRIME MINISTER (SHRIMATI
INDIRA GANDHI): (a) and (b) The
dispute which led to the strike
was between Bechtel India Lid.
and its employees. Government
was not involved in the dispute.
Bechtel India Lid., are the sub-
contractors of International Gen-
eral Electric Co., to whom the con-
struction of the Tarapore Atomic
Power Station has been entrusted.

iThe question was actually asked
on the floor of the House by Shri T. V.
Anandan.

[ 1English translation.
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Nine persons died as a result of the
police firing, which took place near
the canteen in Bechtel’s labour camp
area on December 29, 1965, One of
whom was a clerk employed by Bech-
tel as a supervisor Bechtel’s labour
camp

(c) A Magisterial enquiry into the
firing 1s being held
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SHRI ARJUN ARORA May I
know whether the Government 1s
aware of the well-known fact that
some officers of this American firm,
Bechtel India Ltd, themselves used
arms agairst the workers and fired
upon them and the police came only
later and covered the American em-
ployers and whether this sort of con-
cession is gomg to be allowed to
American 1n this couniry to shoot at
our workers?

SHRIMATI INDIRA GANDHI Sir,
I do not think there 1s any truth in
the statement and I believe that the
Bombay Government have already
1ssued a contradiction

+{ 1 Hindi translation.

[22 FEB 1966 1

to Questions 808

SHRI BHUPESH GUPTA The
hon Prime Minister has said that a
magisterial enquiry has been ordered.
First of all, I would like to know
why a public judicial enquiry with
full powers was not ordered Second-
ly, serious allegations have been made
about the complicity of the American
people and the collusion between the
Bombay Police and the American
authorities there, and these have been
made 1n a public statement of {rade
unions and others May I know, why,
mn view of these gerious allegations
that have been made you lost some
lives—the Central Government is
leaving 1t to the Bombay Government
instead of holding the enquiry itself
and gomng into the picture in a much
better way especially when its own
installations are involved and foreign-
ers are 1nvolved?

SHRIMATI INDIRA GANDHI:
Maintenance of law and order under
the Constitution is the responsibility
of the State Government

SHRI BHUPESH GUPTA That
much I know I gm very grateful to
the hon Prime Minister for remind-
ing me of certaln provisions of the
Constitution But I should also ke
to mention here that if she says hke
that, I can say fhat under the emer-
gency you have concurrent jurisdic-
tions 1n the State subjects also Shri
Chagla will tell her

Anyhow, here 1s a matter in which
foreigners are 1nvolved American
citizens are involved, engaged 1n
shooting or inciting to shooting or

calling the police and so on There
the Central Government especially
1s mvolved Why €hould not the

Central Government take proper inte-
rest 1n this matter under the circums-
tances rather than leaving 1t fo the
State Government when the State
Government’s police 15 1n the shade
over the whole matter?

SHRIMATI INDIRA GANDHI- I
have already stated that this allega-
tion that they fired themselves is
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baseless. I do not think there is any
need for the Central Government to
go into this picture. The matter is
already in the court and I do not
think we should have any discussicu
on this.

SHRI G. MURAHARI: I would like
to know from the Prime Minister
who is also in charge of the portfolio
of Atomic Energy why she thought it
fit to leave the whole matter to a
Magistrate because it is common
knowledge that without the Magis-
trate’s permission, the police has no
authority to open fire and if the autho-
rity that opens fire is given the power
to enquire into the firing, then we
know what the result would be. And
moreover, as others have put it in
this House, it is a very serious mat-
ter in which certain foreign employ-
ers are involved and we cannrot be
tinkering with our atomic establish-
ment in this way, where certain
foreign employers try to impose their
own will on the workers. Therefore,
I would like to know whether she
would think it proper at least at this
stage to institute a judicial enquiry
into the whole matter and see that
such things are not repeated in future.

SHRIMATI INDIRA GANDHI:
Sir, I do not think it necessary to
have a judicial enquiry at this stage.

SHRI BHUPESH GUPTA: Why?

SHRIMATI INDIRA GANDHI: The
whole trouble was because nf rivalry
between two trade unions. Aud one
trade union which has not been re-
cognised ranscked the canteen and it
is because of this that the police came
into the picture.

*133. [The questioner (Shri Ram
Singh) was aebsent. For answer, vide
col, 818 infra.]

COMPULSORY MILITARY TRAINING

*134. SHR] S. SUPAKAR: Wil the
Minister of DEFENCE be pleased to
state:

[ RAJYA SABHA ]

to Questions 810

(a) whether it is a fact that Gov-
ernment have prepared a detailed
plan for compulsory military service
for the educated young men and wo-
men; and

(b) if so, what js the total estimate
of annual expenditure involved?

THE MINISTER OF DEFENCE
PRODUCTION IN THE MINISTRY
OF DEFENCE (SHRI A. M. THO-
MAS): (a) Only an outline scheme
for selective conscription and national
Service has been drawn up, for dis-
cussion in the Military Affairs Com-
mittee. No decision is taken about
it yet.

(b) No estimate of expenditure has
been made.

SHRI S. SUPAKAR:
1962, at the time of hostility with
China, N.C.C. training in colleges,
both for men and, women, was com-
pulsory. At a subsequent stage this
compulsion was given up. May I
know the reasons thereof, and whe-
ther the Government thinks it neces-
sary to institute a compulsory N.C.C.
training at least in the college stages
also?

SHRI A. M. THOMAS: At the Uni-
versity stages it is even now compul-
sory. Only at the High School stage
it is optional.

In the year

SHRI S. SUPAKAR: So far as my
experience in Orissa goes, al] stu-
dents of colleges are no longer re-
quired to undergo N.C.C. training.

SHRI A, M. THOMAS: I am not
aware of the conditions in Orissa. We
shall make enquiries and find out.

SHRI D. L. SEN GUPTA: Are we
to understand from the fact that the
spirit in, which N.C.C. training was
made compulsory for the men and
women students has now been relax-
ed? Are we to understand that the
urgency of the situation or the threat
of any further aggression from any
neighbouring country has to any
cxtent diminshed?



